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 ANNOUNCEMENT  RE.  PANEL  OF
 CHAIRMAN

 MR,  SPEAKER:  I  have  to  inform
 the  House  that  consequent  upon  Shri
 Shivraj  V.  Patil  having  been  appoin-
 ted  as  a  Minister;  ह  have  nominated
 Shri  Chintamani  Panigrahi  on  the
 Panel  of  Chairman  in  his  place.

 (Interruptions)

 DR.  VASANT  KUMAR  PANDIT
 (Rajgarh):  Short  Notice  Question...

 >
 MR.  SPEAKER:  Over  ruled.  It  5

 not  a  place  for  questioning.

 श्री  मनी  राम  बागड़ी  (हिसार) '

 लाठी  गोली  की  सरकार  जो  विद्यार्थियों

 पर  लाठियां  भोर  गोलियां  चला  रही  है

 sit  श्राप  इसको  नहीं  ले  रहे  हैं  पौर  कह

 रहे  हैं  कि  कल  देखेंगे इसके  विरोध  में

 हम  वाक  आ्राउट  कर  रहे  हैं  ।

 MR.  SPEAKER:  Over-ruled.

 (Shri  Mani  Ram  Bagri  and  some
 other  hon.  Members  then  left  the
 House.)

 AN  HON.  MEMBER:  I  had  given
 notice  for  Calling  Attention  Motion...

 (Interruptions)

 MR.  SPEAKER:  We  decided  4
 hours,  (Interruptions)  We  decided
 that  day.

 श्री.  रामकतार  शास्त्री  (पटना)

 इसके  लियें  समय  बढ़ाइये  ।

 SHRI  JYOTIRMOY  20sr  (Dia-
 mond  Harbour):  Let  me  make  a

 submission.  We  are  now  having  the
 Business  Advisory  Committee.....

 MR.  SPEAKER:  We  can  hold  it  to-
 day  if  you  like.  I  do  not  mind  if
 the  Members  are  ready.

 SHR;  JYOTIRMOY  BOSU:  You
 kindly  indicate  the  time.  We  want
 eight  hours  on  communal  riots  de-
 bate  to-morrow.

 (Interruptions)

 MR.  SPEAKER:  We  do  not  have
 that  much  time.  Two  hours  were
 allocated,  but  we  had  advanced  it  to
 four  hours,  To-morrow  after  2  P.M.
 it  will  be  taken  up.

 SHRI  CHANDRAJIT  YADAV
 (Azamgarh):  Who  had  allocated  two
 hours?  It  was  not  two  hours.

 MR.  SPEAKER:  It  was  not  an
 allocation.  It  was....(Interruptions).
 You  are  right.

 SHRI  JYOTIRMOY  BOSU:  Let  it
 be  on  record  that  minimum  require-
 ment  of  the  Opposition  would  be
 a  total  time  of  eight  hours.

 (Interruptions)

 SHRI  G.  M.  BANATWALLA  (Pon-
 nani):  Sir,  I  have  written  to  you
 that  the  discussion  on  the  communal
 riots  should  be  at  least  for  10  hours.
 I  do  not  agree  with  8  hours,

 MR.  SPEAKER:  I  agree  with  4
 hours.  So  far,  what  I  have  understood
 and  what  I  have  said  is,  4  hours.

 SHRI  G.  M.  BANATWALLA :  10
 hours  is  the  minimum.

 MR.  SPEAKER:  Anything  can  be
 expected  and  anything  can  be  wish-
 ed.


